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Wblta Paper on ·Natlonal Economy' 

884. SHRI' SOBHANADREESWARA 
RAO VADDE: WiD the Minister of FINANCE 
be pleased to state: 

(a) whether the Government propose to 
come out with white paper on the 'National. 
Economy'; 

(b) if so, the date by which the white 
paper is likely to be issued; and 

(c) if not, the reasons therefore? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): (a) to (c). EcOnomic Sur-
vey, 1991-92 was presented to the parlia-
ment on February 27,1992. 

1988-89 

(I) lIC 238.95 

(II) GIC & Subsidiaries 10.87 

(b) The above investment extended to 
the foUowing spheres of activity:-

L lIC 

1. State Govt. Securities & Govt. 
Guaranteed Marketable Securities. 

2. LOANS TO; 

(a) State Govt. for social Housing 
Schemes; 

(b) Stale Electricily Board; 

(c) Loans for Waler Supply & 

Investment by UC and GlC In Andhra 
Pradesh 

884. SHRI SOBHANADREESWARA 
RAO VADDE: Will the Minister of FINANCE 
be pleased to state: 

(a) the amount invested by Life Insur-
ance Corporation of India (lIe) and General 
Insurance Corporation of India (GIC) in 
Andhra Pradesh during each of the lastthree 
years; and 

(b) the activities in which this amount 
has been invested? 

THE ..... INISTER OF STATE OF IN THE 
MINISTRY OF FINANCE (SHRI DAlBIR 
SINGH): (a) The amount invested by lIC, 
and the GIC and its Subsidiaries respec-
tively in Andhra Pradesh during each of the 
last three years is as under:-

(Rs. in Cro/'9s) 

1989-90 1990-91 

124.24 101.63 

12.31 25.03 

Sewerage Schemes; 

(d) State Road Transport Corper. 
tion; 

(e) Apex Co-operative Housing 
Finance Societies; and 

3. Invest,nents in Private Corporate 
Sector. 

II. GIC & SUBSIDIARIES. 

(a) State Govt. Securities; 

(b) loans to State Govt. for 
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Housing Economically 
Weaker Section; 

(c) • Loans to State Govt. for pur-
chase of Fire Fighting Equip-
ment; 

(d) Investment in Equity, Prefer- . 
enc8 and Debentures of 
Companies i.n Andhra 
Pradesh; 

(e) Loans to Companies in 
Andhra Pradesh; and . 

(f) . Loans to HUDCO for recon-
struction of houses damaged 
by Andhra Pradesh Cyclone. 

Payment of Interest on Debentures 

886. SHRI VLJAY NAVAL PATlL: Win 
the Minister of LAW, JUSTICE AND COM-
PANY AFFAIRS be pleased to state: 

(a) whether a number of companies 
have defaulted in paying interest on deben-
tures or delayed in finalising debenture trust 
deeds; 

(b) if so, the reasons therefor; and 

(c) the steps th8 Govemment propose 
to take for timely payment of interest and 
expeditious finalisation of debenture trust 
deeds by the companies 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF LAW, JUSTICE AND COUPANY 
AFFAIRS (SHfU RANGARAJAN 
KUMAAAMANGALAM): (a) to (c). Some 
complaints have been received in respect of 
companies for defaul in payment 01 interest 
on debentures or for delay In finalising de-
bentur. trust d..... In such cases. apart 
from taking it up wlh the companies, the 

complainants are also advised to appoach 
the Trustees of the Debenture Fund. I has 
been found that generally the defaults occur 
due to delay in processing such transactions 
by banks and companies. The matter was 
taken up with the ministry of Finance and 
they have addressed the ChairmanfChief 
Managing DiraclDrs of the Public Sector 
Banks to ensure speedy finaliS8tion of de-
benture trust deeds and speedy payment of 
interest to the debenture holders and have 
also addressed the Indian Banks Associa-
tion to consider preparing a modei trust 
deed, covering, inter-alia, duties of trustees, 
etc, in consultation with Securities and Ex-
change Board of India, in order that it could 
be used by all the debenture trustees. 

[ Translation] 

Naming of Army Regiments 

888. SHRI CHHEDI PASWAN: Will the 
Minister of DEFENCE be pleased to state: 

(a) whether a number of army regi-
ments have been named after castes in the 
country; 

(b) whether the Govemment propose to 
change the names of these regiments; 

Cc) if so, by when; and 

(d) if not, the naasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI S. 
KRISHNA KUMAR): (a> to (d). Thera are 
certain Army Regiments named on the basis 
of castefreligion. There Is no proposal to do 
away with the present nomenclature of these 
Regiments In view oIlhe hi8loricaI and tradi-
tional background which has provided them 
motivation, esprt-de-corpa, group cohesion 
ate. However, after Independence, the 




